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6 Gujarat 
7 Haryana 

2 

8. Himachal Pradesh 
9. Jammu & Kashmir 

10. Karnataka 
11. Kerala 
12. Madhya Pradesh 
13. Maharashtra 
14. Manipur 
15. Meghalaya 
16. Mizoram 
17. Nagaland 
18. Orissa 
19. Punjab 
20. Rajasthan 
21. Sikkim 
22. Tamil Nadu 
23. Tripura 
24. Utt'ir Pradesh 
25. West 8engal 

UNION TERRITORIES 

26. A&N Islands 
27. Chandigarh 
28. Dadra & Nagar Haveli 
29. Daman & Diu 
30. Delhi 
31. Lakshadweep 
32. Pondicherry 

Grand Total 
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Source : State Departments of Animal Husbandry & Dairying 

[English] 

Export of Pulses 

1366. SHRI SURAJBHANU SOLANKI ; Will the 
Minister of AGRICULTURE be pleased to state: 

(a) whether sufficient provisions have been made 
under the National Pulses Development Plan to 
export pulses; and 

(b) if not, the efforts made 'PY th<9 Governm'ent in. 
this regard? . ,. 

THE MINISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES AND 
MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) 
and (b). Sufficient provision has been made under 
the Centrally Sponsored National Pulses 
Development Project (NPDP) to boost the production 
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of pulses to meet the domestic demand. Since pulses 
are in short supply there is no question of their 
export and make provision for this purpose under 
NPDP. 

[Translation] 

Consumer Fora in Delhi 

131l1. SHRI DAU DAYAL JOSHI: Will the Minister 
of CNIL SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION be pleased to state: 

(a) whether the Government of National Capital 
Territory of Delhi has submitted any proposal to the 
Union Government to establish seven additional 
consumer redressal fora in Delhi; 

(b) if so, the decision taken by the Union 
Government thereon; and 




